
Annexure – 3 

Name of the corporate debtor: Synergy Food and Agro Processors Private Limited,  

Date of commencement of CIRP 13.10.2025;  

List of creditors as on: 13.11.2025 

 

List of secured financial creditors (other than financial creditors belonging to any class of creditors) 

(Amount in ₹) 
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1 State Bank of 
India, Stressed 
Asset 
Management 
Branch 

24.10.2025 217686918.86 217686918.86 Secured yes yes no 100% - - - - Amount has been 
provisionally admitted 
on the basis of 
documents received 
from financial creditor 
and the corporate 
debtor. 

   Total- 

217686918.86 

Total- 

217686918.86 
    Total-100%      

 


